
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI 

In the matter of 

-1 

Respectfully showeth: 

Original Applicatlon No. 414 of 2023 

Avtar Slngh & Ors. 

V/s 

State of Punjab & Ors. 

...Applicant 

... Respondent 

Reply of Punjab Pollution Control Board (Respondent No.5) through Er. 
Vijay Kumar, Environmental Engineer, Punjab Pollution Control Board, Regional 
Office, Sri Fatehgarh Sahib, in compliance to the order dated 29.01.2024 to the 
objections filed by the applicant. 

1. That the above-mentioned case is pending for adjudication before this Hon'ble 
Tribunal. The counsels for the applicants have filed objections dated 
28.01.2024 to the report of the Joint Committee constituted by this Hon'ble 

Tribunal. The Hon'ble Tribunal was pleased to grant time vide order dated 

29.01.2024 to the respondents to go through the objections and file response 
to the same.The relevant extract of order dated 29.01.2024 is reproduced 

below for kind perusal and reference. 
"4. Counsel for the applicant referring to the objection and 
has submitted that electricity bils clearly reveal that STP was 
not functioning to the extent indicated in the report. 

5. Learned Counsels appearingg for the respondents seek 
time to go through the objection and file response to the 
same within three weeks. " 

2. That in compliance to the orders dated 29.01.2024 passed by the Hon'ble 

Tribunal, the Punjab Pollution Control Board has examined the objections filed 
by the applicants to the report of the Joint Committee and also confirmed the 
facts of the case from the Punjab Water Supply and Sewerage Board, Ludhiana 
in reference to the said objections. The applicants have filed five objections to 
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the report of the Jolnt Committee constituted by this Hon'ble Tribunal. The 
response of the Punjab Pollutlon Control Board to the sald five objections 
raised by the applicants to the report of the Joint Committee may kindly be 
read in the following paragraphs. 

3. That the contents of para no. 1 of the objectlons dated 28.1.2024 to the effect 

that during the proceedings dated 15.12.2023, the applicants were allowed to 
file objections to the report are a matter of record and need no comments. 

4. That the contents of para no. 2 of the objections dated 28.1.2024 relating to 

the reiteration of the fact by the applicant that lassara drain does not have 

any outfall and as such no effluent should be discharged therein may be 

Consldered as a matter of record. 

5. That the contents of para no. 3 of the objections dated 28.1.2024 are wr'g 

and hence denied. The untreated wastewater of city Khanna is being treated 

in the STP of capacity 29 MLD and the department of Soil and Water 
Conservation has already laid down pipeline for utilization of treated 
wastewater @20 MLD and for the remaining 9 MLD, the work is to be 
completed by department of Soil and Water Conservation, Punjab. 

6. That in reply to the contents of para no. 4 of the objections dated 28.1.2024, 
it is submitted that the treated water of STP is not utilized by the neighbor ng 

farmers during no demand season and due to this reason the treated water 
gets accumulated near village Jargari before entering into Lassara drain. 

7. That the contents of para no. 5 of the objections dated 28.1.2024 were 
examined in consultation with the Department of Water Supply and Sewerage 

Board. The version put forwarded by the Punjab Water Supply and Sewerage 
Board is that the sanctioned load of STP is 450 KW but it does not require 315 

KWH x 24 for running the STP at 70% capacity as the load is sanctior d 
considering the peak load for running of all the equipment. The entire STP 

runs on automation, therefore, running of equipment gets optimized 
automatically. As such, the STP does not require 315-KWH 24x7 for operation 

at 70% capacity. It has been further apprised by the Punjab Water Supply and 
Sewerage Board that the average daily consumption of electricity is 3000 KVAH 

and the average monthly consumption comes around 90000 units per month. 

As per the electricity bills submitted by the applicant, as well as procured from 
Municipal Council Khanna, the consumption of electricity is between 70000 to 
97000 units per month, for the period from 23.07.2021 to 17.05.2023. As per 

record available with the office of the Punjab Pollution Control Board at 
Fatehgarh Sahib, the construction of STP was completed in the month of July, 
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2021, Thereafter, the STP Was under stabllzatlon and is operatlonal until now. 

The Punjab Pollutlon Control Board Is collecting samples monthly from inlet 

and outlet of STP slnce December 2021, and the coples of analysis results are 

enclosed herewith as Annexure R5/A. The perusal of the reports indicates 

that the STP has been complylng in almost all the analysis reports. 

8. That apart from the above, It is respectfully submitted that after consideration 

of the Joint Committee report and the facts and circumstances of the case, 

the Punjab Pollutlon Control Board has Issueda show cause notice for violation 

of the provisions of Water (Prevention and Control of Pollution) Act, 1974 vide 

letter no., 4685-90 date 12.1.2024 to the Executive Officer,, Municipal Council, 

Khanna; The Executive Engineer, Punjab Water Supply and Sewerage Division, 
Ludhiana, Near Old Court, Club Road, Ludhiana; The Executive Engineer, 

Divisional Soil Conservation Officer, Ludhiana; The Block Development and 

Project Officer, Doraha, District Ludhiana; The Executive Engineer, Drainage 
cum-Mining and Geology Division, Department of Water Resources, Punjab 

Sangrur and the Executive Engineer, Panchayati Raj, Zila Parishad, Ludhiana, 
with an opportunity of hearing before the Chairman of the Board on 19.1.2024. 

A copy of the notice bearing no. 4685-90 dated 12.1.2024 is enclosed herewith 

as Annexure R5/B. 

9. That in reference to the show cause notice dated 12.1.2024, Sh. Rajesh Kamal, 

Xen (Panchayati Raj), Ludhiana; Sh.Gurpreet Singh, BDPO, Doraha; Sh. Arpit 

Sharma, SDO, PRD; Smt. Amitpal Kaur, SDE, PWSSB; Sh. Ramandeep Singh, 

JE, PWSSB; Sh. Harminder Singh, SDO, Drainage, Barnala; Sh. Price Modi, JE, 
Drainage, Barnala; Sh. Harvinder Singh, SDSCO, Samrala and Sh.Charanjit 

Singh, E.0, MC, Khanna appeared for hearing before the Chairman of the 

Board on 19.1.2024. After hearing officers of the various Departments, and 

considering the facts and circumstances of the case, the Chairman of the Board 

has taken the following decisions to resolve the issue. 

a) The Executive Officer, MC, Khanna shall apply for consents to 

operate of the Board under the Water (Prevention & Control of 

Pollution) Act, 1974 and the Air (Prevention 8& Control of 
Pollution) Act, 1981 to operate the STP's outlet immediately. 

b) The Punjab Water Supply & Sewerage Board (PWSSB) shall 

operate & maintain the STP regularly & effectively, so as to 

achieve the prescribed effluent standards for all the times. 

c) The MC, Khanna shall submit a detailed Action Plan focusing on 

the strategic utilization of treated effluent from the STP within 
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one month. This plan should explore innovative approaches for 

using treated water In constructlon, road dust suppresslon, dual 

plumbing and other munlcipal actlvitles. The plan should include 

technlcal specificatlons, feasiblity assessments and 

Implementatlon timelines. 

d) The MC, Khanna shall Install outlets along the pipeline that 
carries treated wastewater within one month. These outlets shall 

facilitate the use of treated wastewater for irrigation purposes 
by the local farmers. The MC must ensure that the installation 

of these outlets 0s done In a manner that maximizes accessibility 

for agricultural lands, while maintaining the integrity and 
efficiency of the pipeline system. The design and placement of 
these outlets shall consider the ease of access for farmers and 

the potential agricultural benefits, promoting sustainable water 
use practices in the region. 

e) The MC, Khanna shall explore the possibility regarding extension 
of the pipeline connected to STP's outlet by atleast 500 meter 

into the Lassara drain. This extension should be designed to 

ensure efficient dispersion of treated effluent, preventing any 

potential buildup or stagnation near Jargari village after getting 
approval of the drainage department. The design must include 
hydraulic modeling to ascertain the impact on the drain's flow 
characteristics and the surrounding environment. 

n) The Drainage Department shall carryout the de-siting of the 
syphon and starting point of Lassara drain, so as to facilitate the 
stagnated wastewater flow through the drain and shall submit 
the action taken report within 15 days. 

g) The Department of Soil and Water Conservation shall submit a 

Comprehensive Action Plan for the construction of an additional 

pipeline to utilize the remaining 9 MLD of treated wastewater for 

irrigation purposes within a period of one month. The Action Plan 

shall include detailed project timelines, technical specifications 

with the existing infrastructure. 

h) The Punjab Water Supply and Sewerage Board is directed to 

ensure the integration and synchronization of Online Continuous 

Effluent Monitoring Systems (0CEMS) with flow meter data to 

the CPCB/ PPCB Portals. This integration must facilitate real-time 

data transmission, ensuring data acCuracy and relability for 
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regulatory complance and monitoring. 

I) The PWSSB shall establlsh a routine maintenance and callbration 

schedule for the onllne monltoring systems. This includes 

ensuring sensor accuracy, data ntegrity, and system 

functionality to provide continuous and rellable monitoring 

results. 

j) Department of Rural Development and Panchayat Raj shall be 

responslble for ensuring that no untreated wastewater from 

village ponds enters the STP-treated wastewater pipeline. The 

ponds in villages such as Ikolaha and Jargarl are to be desilted 

and upgraded within three months using specifled technology to 

meet environmental standards. 

Place: 

k) Environmental Engineer, Punjab Pollution Control Board, 

Regional Office, Fatehgarh Sahib shall calculate the 

Environmental Compensation to be imposed on the MC, Khanna 

for operating its STP without obtaining consents to operate of 

the Board as required under the Water (Prevention & Contol of 

Pollution) Act, 1974, Air (Prevention & Control of Pollution) Act, 

1981 and causing stagnation, within 7 days. 

The proceedings of the hearing held on 19.1.2024 were promptly 

Conveyed by the Board to all the concerned departments vide letter no. 4773 

78 dated 19.1.2024 for compliance and a copy of the letter dated 19.1.2024 

is enclosed herewith as Annexure R5/C. 

10. That the Punjab Pollution Control Board is taking appropriate action to resolve 

the issue as explained herein above. 

It is, therefore, prayed that the objections filed by the applicants 

may kindly be dispOsed of with appropriate orders, in view of the submissions 

made herein above. 

Date: Oo4. 20 

Submittey't Yby 
1 

(Er. Vijay Kumar) 
Environmehtal Engineer 

Punjab Pollution Control Board 
Regional Office, Fatehgarh Sahib 
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. Laboratory Sample No. 
2. ULR No. 

3. Name of lndustry 
4. Name of Sample collecting Officer 

$. Designation of the otticer authorizing Test 

6. Type of Sample 
7. Date & Time of Sample collection 

S. Date &Time of Sample receipt in Lab. 

9. Period of Analysis 
10. Test Methods 

Results 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

Sr. 
No. 

4 

Parameters 

Total Suspended Solids mg/l 

Chemical Oxygen Demand 
mg/l 

2 

Bio-chemical 

Demand mg/l 
Feacal Coliform MPN/100ml 

Endst. No: 

Oxygen 

the Board, the same shall prevail. 

:236or8 

2. BDL means below detection limit 

A copv of the above is forwarded to the: 

E- 50||-5012/ H.O.Lab. Monitoring/2021 
ULR-TC704518000000004032 

7.3 

STP Khanna 29 MLD 

55 

Er. Gurkaran Singh, AEE 

Grab 

Inlet of STP 

Environnental Engincer, Regional Office, FGS 

158 

14.10.202| 

15.10.2021 to 26. 10.2021 

140 

IS.10.202 1 

As per relevant parts of IS:3025/1S: 1622 &Methods of APHA 

26000 

Qutlet of 
STP 

7.5 
7 

36 

180. 

ncontro) Soard 

Prescribed 
Standard 

Remarks: 1. The prescribed standards are EPA Standards. However, iayKsingosother standards have been imposed by 

--En@i ferot.. 
sri 

6.0-8.5 
100 

250 

30 

Aunou. RSIT 

< 1000 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 

S:. Assit 

Ker, *jscientafie Dt. onh2) 

The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office,-.II, Patiala 

3 The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Asstt. 

E- 202: 
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1. LarEO Sample No. 

:\ae of lndustry 
4 hame of Sample collecting Officer 
: Desation of the officer authorizing Test 

T? t Sample 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATERANALYSIS REPORT 

Dare &Time of Sample collection 
$ Date &Time of Sample receipt in Lab. 

eiod of Analysis 

Results 
Sr 

Tes1 Methods 

No. 
Parameters 

pH 
Total Suspended Solids mg/l 

Biochemical Oxygen Demand mg/l 
Total Coliform MPN/100ml 
Feacal Coliform MPN/I00ml 

Endst. No:273|3- /5 

A copy of the above is forwarded to the: 

E. $297-$298/ H.O,Lab. Monitoring/202 1 
ULR-TC7045 18000000004 |98 
STP Khanna, Vill.Balomajra Khanna 
Er. Gurkaran Singh, AEE 

Environnental Engineer, Regional Office, FGS 
Grab 

0V 

06.12.202 
07.12.2021| 

Others 

07.12.2021 to 17.2.2021 
As per relevant parts of IS:3025/1S:1622 & 
Melhods of APHA 

Inlet ofSTP 

6.9 

168 

280000 
70000 

--Fnd of Report--

ii. Metals (pH less than 2 with HNO3) 

Outlet of 
STP 

ii. Cyanide (pH above 10 with NaOH) 

7.0 
8 

6 

|400 

rks: I. The prescribed standards arc EPA Standards. Ilowever, ifany stringcnt/other standards have bcen inposed by the Board, the same shall prevail. 

180 

Prescribed 
Standard 

I. The Chief Environ1nental Engineer, Punjab Pollution Control Board, Ludhiana. 

6.0-8.5 

100 

2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office,-II, Patiala ,X The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Oil & grease (separate 1 Lt. sample glass 
bottles & freeze) 

30 

< 1000 

Seientiil ofnst 

Asstt. Scientific Officer 

E- 2021 
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1. Laboratory Sample No. 
2. ULR No. 
3. Name ot' lndustry 

4. Name of Sample collecting Officer 

S. Designation of the officer authorizing Test 

6. Type of Sample 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

7. Date Tine of Sample collection 

S. Date &Time of Sample receipt in Lab. 
9. Period of Analysis 
10. Test Methods 

Results 
Sr. 
No. 

Parameters 

pH 
Total Suspended Solids mg/l 
Biochemical Oxygen Demand mg/l 
Feacal Coliform MPN/100ml 

-8 

Endst. No:y02-b4 

A copy of the above is forwarded to the: 

B- 5494-9S/ H.O.Lab. Monitoring/202 1 
ULR-TC7045180000000043 1 2 

STP Khanna, Vill.Bahomajra Khanna 
Er. Mohit Singla, AEE 

RunjYb 

Environnental Engineer, Regional Office, Fatehgarh Sahib 

Grab 
04.1.2022 

0S.1.2022 
0S.1.2022 to 19.01.2022 

As per relevant parts of IS:3025/1S: 1 
Methods of APHA 

Inlet of STP 

7.3 

215 

102 

1,40,000 

pollution Contro 

---End of Report-

OFatehg 

Outlet of 
STP 

7.5 

CIEnier in 
Softyase | 

7 

Remarks: The prescribed standards are as per notifica tion no 188 dt 28.3.19. However if any stringent/other standards 

have been imposed by the Board, the same shall preyail. 

180 

Prescribed 
Standard 

6.0-8.5 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 

100 

30 

2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office, -II, Patiala 

.33^ The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

10006A 

tseientih� ofmcer 

E- 2021 

24-6)-2022 

Asstt. Scientific Officer 

6eHI; 
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Laboratory Sample No. 
LLR No. 

Name of lndustry 
\ame of Sample collecting Officer 
Designätion of the officer authorizing Test 
Type of Sample 
Date &Time of Sample collection 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

`. Date &Time of Sample receipt in Lab. 
ß. Period of Analysis 
) Test Methods 

Results 
Sr. 
No. 

3 

Paranneters 

pH 
Total Suspended Solids mg/ 
Bio-chemical Oxygen Demand mg/l 
Total Coliform MPN/100ml 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

Feacal Coliform MPN/100ml 

the Board, the same shall prevail. 
2. BDL means below detection limit 

Endst. No: 3 y) - 20 

E- S728-29/ H.O.Lab. Monitoring/2021 

A copy of the above is forwarded to the: 

ULR-TC704518000000004429 

STP Khanna 29 MLD 

Er. Gurkaran Singh, AEE 
Environmental Engineer, Regional OFes His TEH0: 
Grab 

07.02.2022 

08.02.2022 
02.02.2022 to 14.02.2022 

As per relevant parts of IS:3025/18:1522 &Methods of APHA, 

Inlet of STP 

7.0 

127 

114 

350000 

120000 

Outlet of 

---End of Report-. 

STP 

7.2 

7 

6 

1200 

180 

Prescribed 
Standard 

Remarks: I, The prescribed standards are EPA Standards. However, if any stringent/other standards have been imposed by 

6.0-8.5 

100 

30 

< 1000 

O seientie Oiticer 

I. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 

2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office,-.ll, Patiala 
w The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahitb. 

E-2022 

Asstt. Scientific Officer 
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LAboratory Samplo No, 
UAR NO 
Name oflndustry 

Nahe ofSanple collocting Offioor 

6 Type of Saipie 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHÀVAN, NABEA ROAD, PATIALA WATER ANALYSIS REPORT 

Dato &Tint of Sample collection 
Date &Time of Sample receipt in Lab. 

9, Period of Analysis 
Test Methods 

s. Designation of the officer quthortzing Tost Bnvironmental Bngineer,! Reglonal Ofice, FGS 

Results 
Sr. 
No. 

Parameters 

Totai Suspended Solids mgl 
Bio-cherical Oxygen Demand mgl 

Total Coliform MPNI00nl 

Bedst, No 

- l0 -

B- $965-66/ HO.Lab. Monitoring/2022 t s ULR-TC704S18000000004561 

Acopy ofthesaböyeis forwarded to thes 

STP Khanna 29 MLD Er, Ourkaran Singh, ABB 
Grab 

04:03.2022 
0S.03.2022 
0S:03,2022 to 15.03.2022 
As per relevant parts of IS:3025/1S:1622 & 
Methods ofAPHA 

Inlet of STP 

82 
107 
I02 

350000 
110000 

Outlet of 

-End of Report 

STP 
7.8 

6 

1200 

Preseribed 

180 

Standard 
6.0-8.5 

100 
30 

"3Feacal Colifom MPN100ml 
Renarks: The preseribed standards are s per tiötiieatlot no 183 dt 283.1), Howerer iTäiy aringentother siandards kave been impaved by the 

Board; tbesíne shall prevail. 

< 1000 

senticofcer 
The Chief Environmental Engindor, Punjab Pollutlon Control Boârd, Ludhiana, 

ton Control &oar 

nprtaar 

E-2022 

R.oF 

The Senior Enyiromental Enginoer, PuajabPolution Control Board, Zonal Offico-I, Pataa 

The BnvtronmeHtal Engineor, Punjab Pollutio�'control Board, Roglonal Ofice, Fatehgarh Sahi 

OFate 

Asst, Sclentile Oficer. 

2e 3- 222 
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1. Laboratory Sample No. 
2. ULR No. 

3. Name of Industry 

4. Name of Sample collecting Officer 

6. Type of Sample 
S. Designation of the officer authorizing Test 

7. Date &Time of Sample collection 
8. Date &Time of Sample receipt in Lab. 
9. Period of Analysis 
10. Test Methods 

Results 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

Sr. 
No. 

2 

3 

4 

Parameters 

pH 
Total Suspended Solids mg/l 
Biochemical Oxygen Demand mg/l 
Feacal Coliform MPN/100ml 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

- || 

Endst. No: 3SoS-o7 
A copy of the above is forwarded to the: 

E- 38-39/ H.O.Lab. Monitoring/2022 
ULR-TC7045 18000000004691 

STP Khanna, Vill.Bahomajra Khanna 
Er. Gurkaran Singh, AEE 
Environmental Engineor, Regional Office, Fatehgarh Sahib 
Grab 
04.04.2022 
05.04.2022 

05.04.2022 to 18.04.2022 

As per relevant parts of IS:3025/IS:1622 & 
Methods of APHA 

Inlet ofSTP 

7.4 
110 
87 

110000 

280000 

Outlet of 
STP 

---End of Report-

7.6 

6 

180 

Preseribèd,, fsi! 
Standar 

Total Coliform MPN/100ml 
Remarks: The prescribed standards are as per notification no 188 dt 28.3.19. However if any stringentother standards 

have been imposed by the Board, the same shall prevail. 

1200 

6.0-8.5 

100 

30 

<1000 

22 ~y-22 
1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office,-II, Patiala 

The Environmental Engineer, Punjab Pollution Control Board, Regional Ofice, Fatehgarh Sahib. 

E-2022 

Asstt. Scientific Officer 
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1. Laboratory Sample No. 
2. ULR No. 

3. Name of lndustry 
4. Name of Sample collecting Officer 

6. Type of Sample 
S. Designation of the officer authorizing Test 

7. Date &Time of Sample collection 
8. Date &Time of Sample receipt in Lab. 
9. Period of Analysis 
10. Test Methods 

Results 
Sr. 
No. 

2 

PUNJAB POLLUTION CONTROL B0ARD VATAVARAN BHAVAN, 

3 

4 

Paramneters 

pH 
Total Suspended Solids mg/l 

Bio-chemical Oxygen Demand mg/l 
Total Coliform MPN/100ml 
Feacal Coliform MPN/10Oml 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

Remarks: The prescribed standards are as per notification 

-12 

Endst. No: o773-7 
A copy of the above is forwarded to the: 

E- 252-253/ H.O.Lab. Monitoring/2022 
ULR-TC7045 1 8000000004822 
STP Khanna 29 MLD 

Er. Gurkaran Singh, AEE 
Environmental Enginer, Regional Of: 
Grab 

05.0.2022 

05.05.2022 
05.05.2022 to 18.5.2022 

As per relevant parts of IS:3025/IS:1622 & 
Methods of APHA 

Inlet of STP 

7.3 

138 

no 188 

102 

350000 

110000 
3 dt 

Outlet of 
STP 

-End of fépqt 

7.6 

7 

6 

1200 

180 

Prescribed 
Standard 

6.0-8.5 
100 

have been imposed bythe Board, the same shall prevail- ame ringentVother standards 

30 

< 1000 

FGS 

I. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 

m tseiengife omeer 
De. CSrm 

2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office-II, Patiala 

E-2022 

The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Asstt. Scientific Officer 
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1. Laboratory Sample No. 
2, ULR No, 

3. Name of lndustry 
4. Name of Sample collecting Officer 
S. Designation of the ofticer authorizing Test 6. Type of Sample 
7. Date & Time of Sample collection 
8. Date &Time of Sample receipt in Lab. 
9. Period of Analysis 
10. Test Methods 

Results 
Sr. 
No. 

POLLUTION CONTROL BOARD VATAVARAN BHAVAN, NABHA ROAD, PATIALA 
WATERANALYSIS REPORT 

Parameters 

Endst. No: 

pH 
Total Suspended Solids mg/l 
Bio-chemical Oxygen Demand mg/l 
Total Coliform MPN/100ml 

2. BDL means below detection limit 

13 

13/6 sr 67 
A copy of the above is forwarded to the: 

E-442-443/ H.O.Lab. Monitoring/2022 
ULR-TC7045 1 800000000L9.3 | 
STP Khanna 29 MLD 

Er. Gurkaran Singh, AEE 
Environmental Engineer, Regional Office, FGS 
Grab 

01.06.2022 
02.06.2022 
02.06.2022 to20.06.2022 
As per relevant parts of IS:3025/1S:1622 &Methods of APHA 

Inlet of STP 

7.6 

106 

92 

350000 

110000 

Outlet of 

---End of Report--

STP 

7.9 
7 

7 

1700 
Feacal Coliform MPN/100ml 

Renarks: The prescribed standards are as per notification no 188 dt 28.3.19. However if any sringent/other standars 

< 1000 

have becn imposed by the Board, the same shall prevail. 

Prescribed 

180 

Standard 
6.0-8.5 

100 

30 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office,-II, Patiala 3The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

E-2022 

Asstt. Scientific Officer 
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. Laboratory Sample No. 
ULR No. 

3. Nne ot ndustry 

( 

J. Nne of Sample collecting Olticer 

A2 

$. Designation of the ollicer autlhorizing Test 
lyye of Sanple 

:. Dale &Tne of Sanple collection 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATER ANALYSIS REPORT 

S. Dale &Tinme of Sanple reccipt in Lab. 
0, l'iodof Analysis 

0. Test lethods 

Results 
Sr. 
Nu. 

pl 

P'arameters 

Total Suspended Solids ng/l 
Chemical Oxygen Demand mg/l 

Bio-chenmical Oxygen Demand mg/ 
Total Coliforn MPN/100ml 

2. BDL ieans below detection limit 

End_t. No: 1o9-q 
Akopy of the abuve is forwarded to the: 

E-694-695/ H.O.Lab. Monitoring/2022 

- 14 

ULR-TC704518000000005069 

STP Khanna 29 MLD 

kndt, No. 

Er. Gurkaran Singh, AEE 
Evirounental Engineer, Regjona t 3a Grab 
04.07.2022 
0S.07.2022 

Ibave becn imposcd by tlhe Board, the same shall prcvnil. 

0S.07.2022 to 15.7.2022 

As per relevant parts of IS:3025/1S: 16Ett:-YTI At: 
Methods of APHA 

Lnlet ofSTP 

7.4 

123 

292 

269 

98 

350000 

Outlet of 
STP 

110000 

---End of Report--

7.1 

39 

Feacal Coliform MPN/100ml 
kemarks: The prescribed standards are ns per notification no 188 dt 28.3.19. IHowever if any stringenvother standards 

7 

2100 

180 

Cátcd...... 

Prescribed 

Standard 

The Clhief Environmental Enginee, Punjab Polution Control Board, Ludhiana. 

26-2-2 

6.0-8.5 

Tlhe Sehior Environnental Engineer, Punjab Pollution Control Board, Zonal Office,-.II, Patiala 
The Environmental Engineer, Punjab Pollution Control Bóard, Regional Office, Fatehgarh Sahib. 

A copy of the above is forvwast.d c the 
Environmontal Enginmeer, .jab cution Corol 
Board, Rcgional G!ticc!Sti Fa:ahgarh $alit:angruT 
for information and fuither noccs$arla.tion please. 

100 

Environmental Engineer 
Zonal Officer-I1, Patiala 

30 

< 1000 

Asstt. Scientific Offiger 

E-20:. 401



3Nanie o lidustry 
Nne rsañple collecting Officer 

iDdsimatiou of the officer authorizing Test 

atoy Sample Nu. 

Results 

Date &Time of Sample receipt in Lab. 

Sr. 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

onSinple 

9, Period of Análysis 
10. 1est NMethods 

No: 

3. 

yThmsbi Sunple 2oliection 

Paranneters 

T'otal Suspended Solids mg/I 
Chemical Oxygen Demand mg/l 
Bio-chemical Oxvyen Deand nig/| 

Total Coliform MPNI00ml 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

2. B0DL means below letection limit 

Endst, Ne: 2236-78 
A Copy o he abUve is lorwarded to the: 

E-906-07/ H.O.Lab. Monitoring/2022 
ULR-TC7045 1 8000000005 1 80 
STP Khanna 29 MLD 

Er. Gurkaran Singh, ABE 
Environmenlal Engineer, Regional Office, FGS 
Grab 

03.08.2022 

04.08.2022 

04.08.2022 to 12.08.2022 

As per relevant parts of IS:302\/S622 
Methods of APHA 

Inlet of STP 

7.6 

129 

315 

101 

430000 

Outlet of 
STP 

120000 

7.3 

---End of Report--

37 

7 

1400 
T'eacal Coliform MPN/I00ml 

caks: Th rescribed slaudrds re aS Dr uwtiicutlon u 158 di 28.3.19. Ilowever if any stringeut/other standards 
bayc bn iupoSed by the Bord, the sme slall prevail. 

Prescribeu 
Standard 

180 

6.0-8.5 

100 

30 

<1000 

Dt. 

The ClicfFnvironmental Engineer, Punjab Pollution Control Board, Ludhiana. 

RH 

I6-g-2 
2. The Senior Envirounental Engineer, Punjab Pollution Control Board, Zonal Office,-.II, Patiala The Bnvironmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Asstt. Scientific Qfficer 

E-2022 402



1. Laboratory Sanple No. 
ULR No. 
3. Name of lndustry 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

4. Nane of Sample collecting Officer 
$. Designation of the officer authorizing 
Test 

(. Type of Sample 
Date &Time of Sample collection 

S. Date &Time of Sample receipt in Lab. e, Perivd of Analysis 
. Test Methocds 

Results 

No. 
Paramcters 

pH 

NABHA ROAD,PATIALA 
WATER ANALYSIS REPORT 

Total Suspended Solids mg/| 
Chemical Oxygen Demand mg/1 
Bio-chenical Oxygen Demand mg/l 
Total Colifornm MPN/100ml 
Feacal Coliform MPN/10Oml 

2, BDL means bclow detection limit 

E:..No: Reosq-61 

E-|100-01/ 11.0.Lalb. Monitoring/2022 
ULR-TC704518000000005292 

Acopy of the above is forwarded to the: 

STP Khanna 29 MLD 
Er. Gurkaran Singh, AEE 

Environnmental Enginccr, Regional Office, FGS 

Grab 
05.09.2022 
06.09.2022 
06.09.2022 to 19.09.2022 
As per relevant parts of IS:3025/IS:1622 & 
Methods of APHA 

lnlet of 
STP 
7.6 
125 
296 
96 

280000 
110000 

Outlet of 

---End of Report-

STP 
7.4 
10 
44 
9 

1700 
200 

Prescribed 

iks: I. The preseribed standards are as per notification no 188 dt 28.3.19. However if any stringent/other standards nmposed by the Board, tbe same shall prcvail. 

Dt. 

Standard 
6.0-8.5 

100 

30 

1000 

2a\«a\3o2a The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 

E-2022 

Asstt. ^etetific Ofiter 

AR 

The Senior Environmental Engineer, Punjab Poliution Control Board, Zonal Office,-.II, Patiala The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 
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I. Laboratory Sample No. 
2. ULR No, 
3. Name of lndustry 
4. Name of Sample collecting Officer 
$. Designation of the oflicer authorizing Test 
6. Type of' Sample 

7. Date &Time of Sanmple collection 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

8. Date &Time of Sample receipt in Lab. 9, Period of Analysis 
I0. Test Methods 

Results 
Sr. 

No. 

4 

Parameters 

pH 

mg/l 

Total Suspended Solids mg/l 
Bio-chemical Oxygen Demand 

Total Coliform MPN/I00ml 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

Feacal Coliform MPN/100ml 

The rd, the sanne shall prevail. 
2. BIDL ncans bclow detection limit 

Endst. No: 22/53-S 

E- 13S1-52/ H.O.Lab. Monitoring/2022 
ULR-TC70451 8000000005424 

A copy of the above is forwarded to the. 

STP Khanna (29 MLD), Vil. Bahomajra, KHánna 
Er. Rubal Goyal, AEE 

Environmcntal Engincer, Regional Office, FGS 
Grab 

03.10.2022 
03.10.2022 
03.10.2022 to 17.10.2022 
As per rclevant parts of IS:3025/1S:1622 &Methods 
of APHA 

Inlet of Outlet of 
STP 
7.7 

I02 

STP 

---End of Report--

7.5 
8 

7 

1400 
180 

Prescribed 
Standard 

Remarks: I. The prescribed standards are EPA Standards. However, if auy stringent/other standards bave been imposed by 

6.0-85 

100 
30 

< 1000 

Dt 

19-lo-22 I. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 2. The Senior Environmental Engineer. Punjab Pollution Control Board, Zonal Office, -. II, Patiala The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Asst. Scicnt\ic Officer 

E 2022 404



1. Laboratory Sanple No. 
2 ULR No. 
3 Name of lndusty 
4. Name of Sample eolleeting Oficer 
S Designation of the ofliccr authorizing 
Test 

6. Dype of Sample 
7. Date 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATER ANALYSIS REPORT 

s. Dae Time ot Smple neveit in Lab. 
9 Perid ot Analysis 

ResuBts 

10. Test Methods 

Sr. 

Time of Sample collection 

No. 

4 

Parameters 

pH 
Total Suspended Solids mg/l 

-18 

Total Coliform MPN/100ml 
Feacal Coliform MPN/100ml 

Bio-chemical Oxygen Demand mg/1 

Endst. No: y5o- s8 

E-527-1S28/H.O.Lab. Monitoring/2022 

A copy of the above is ferwarded to the: -

ULR-TC70451800000000S524 
STP Khanna (29 MLD), Khanna 
Er. Rubal Goyal, AEE 
Environnnental Engincer, Regional Office, FGS 

Grab 
0112022 
01|L2022 

010.2022 to 17. |1.2022 

Methods of APHA 
sper relevant parts of IS:3025/Ss. 1622,ND 

Inlet of 
STP 
7.6 

108 
102 

Outlet of 
STP 

---End of Report--

7.7 

6 

1400 

|80 

Prescribed 
Standard 

6.0-8.5 

Remars: I, The prescribed standards are as per notiication no 188 dt 28.3.19. However, if any stringent/other standards 

have becn imposed by the Board, the sanne shall prevail. 
2. BDL. ncans below detection limit 

D 

100 
30 

< 1000 

Seientitic �hçer 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The, Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office-lIl, Patiala 

The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

E 2022 

Asstt. Scieptific Officer 
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I, Laboratory Sample No. 
2.0LR No. 
3. Naae uf ldusry 

I'UNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

4. Na of Sample collecting Officer 
S, Designation of the ollicer authorizing 

6. Type of Sample 
7. Date &Time of Sample collection 
S. Date Tine of'Sample reccipt in L.ab. 

I0. Te Mehods 

Resuhs 
Sr. 

i 

Paraneters 

Toal Suspended Solids mg/ 

NABHA ROAD,PATIALA 
WATER ANALYSIS RCPORT 

Feacal Coliform MPN/100ml 

2. .slb u s I. ow detection in:l 

Endst. No: 

E-1755-1756/ H.O.Lab. Monitoring/2022 
ULR-TC704518000000005663 
STP Khanna (29 MLD), Khanna 
Er. Rubal Goyal, AEE 
Environmental Engineer, Regional Office, FGS 

Grab 
01.12.2022 

Biu-chetical Oxygen Demand mg/ 
T'otal Coiiform MPN/I00ml 

02.12.2022 
02.12.2022 to 09.12.2022 

As per relevant parts of IS:3025/IS: 1622 & 
Methods of APHA 

Inlet of 

Same sliall prevail. 

STP 

7.3 
106 
88 

Outlet of 
STP 
7.7 

7 

wp o . o: is fo. varded to the: - 2s499-2600/ 

ihe(hier 

6 

1400 
180 

---End of Report--

Ikesrlks: 1. The prscribed standards are as per notification no 188 dt 28.3.19. However, lf nny stringentother standards 
I.:.ve hn imael by the Bonr. the cu 

Prescribed 
Standard 

Dt. 

6.0-8.5 

100 
30 

< 1000 

13er tseiental 
4-l2-22 

uvironnental Engineer, Punjab Pollution Control Board, Ludhiana. 
! The Snio: Environmental Engineer, Punjab Pollution Control Board; Zonal Office-II, Patiala 

E 2022 

.lie lavi!onnental Engincer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Assit. Scicntific Qicer 
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1. Laboratory Saple No. 
2. ULR No. 

3. Name of Industry 
4. Name of Sample collecting Officer 

6. Type of Sample 
5. Designation of the officer authorizing Test 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHA VAN, 

7. Date &Time of Sample collection 
8. Date &Time of Sample receipt in Lab. 

9, Period of Analysis 
10. Test Methods 

Results 
Sr. 
No. 

2 

3 
4 

Parameters 

pH 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

Total Suspended Solids mg/l 
Bio-chemical Oxygen Demand mg/l 
Total Coliform MPN/100ml 

have been imposed by the Board, 

-20 

2. BDL means below detection limit 

Endst. No: 340-42 

E-2118-2119/ H.O.Lab. Monitoring/2023 
ULR-TC704518000000005873 

A copy of the above is forwarded to the: -

STP Khanna (29 MLD), Khanna 
Er. Rubal Goyal, AEE 
Environmental Engineer, Regional Office, FGS 
Grab 
13.01.2023 
14.01.2023 
14.01.2023 to 20.01.2023 
As per relevant parts of IS:3025/IS:1622 & 

Methods of APHA 

Inlet of 
STP 
7.6 
122 
125 

350000 
120000 

---End of Report--

Outlet of 
STP 
7.5 

BDL 
6 

1200 
180 

Prescribed 
Standard 

Feacal Coliform MPN/100ml 
Remarks: 1. The prescribed standards are as per notification no 188 dt 28.3.19. However, if any stringent/other standards 

same shall prevail. 

6.0-8.5 
100 
30 

< 1000 

tseinleoHfcer 
Dt. 93--3 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 
2.The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office-lI, 

Patiala 

3. Ahe Environmental Engineer, Punjab Pollution Control Board, Regional Office, 
Fatehgarh Sahib. 

Asstt. Scièntific Office 
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I. Laboratory Sample No. 
2, ULR No. 
3. Nane of lndustry 

4. Nane ol Saumple collecting Oflicer 

0. Type o' Sample 
7. Date NTime o>'Sample collection 

PUNJAIB POLLUTION CONTROL, BOARD VATAVARAN BUA. 
NABILA ROAD, PATIALA 

1WATER ANALYSIS REPORT 

S. Date NTime of Sample eeeipt in Lab, 

$. Designation o' the otlicer auhorizing Test Envionnental Esngincer, Region R . 

9, Period of Analysis 
l0, Test Methods 

Results 
Sr. 

3 

5 

No. 
P'arameters 

pll 
Total Suspcnded Solids 
mg/l 
Bio-chemical Oxygen 
Demand nmg/1 
Total Coliform 
MPN/100ml 
Feacal Coliform 
MPN/10Onl 

2. BDL Cns bclow detcclion limit 

Outlet 

Endst. No: 3776-25 

of STP 

7.8 

- 21. 

10 

2600 

200 

t1ave becn imposed by the Puard, tbe sane ghall prcvai!. 

E-2151-2154/ H.0.l ab. Monitoring . 
ULR-TC704518000000005895 

A copy of thc above is forwarded to the: 

STP Khuna (29 MLD), Khanna 
ir. Rubal Goyal, AEE 

Grab 
24.01.2023 

5.01.2023 
25.01.2023 to 06.02.2023 
As per relevant parts of ls:3025N2 & 
Methods of APHA 

Manlhole Manhole Manhole 
Rising Rising Rising 

Main, Vill Main, Vill| Main, Vill 
Ikolalha Nasroli Jargori 

7.3 
20 

7 

2100 

130 

7.4 

.--End olReport--

BDL 

6 

a 

2600 

200 

7.4 

kemarks: 1. The prescribed standards are as per noilication no 188 dt 29.3.I9. I lowever, if auy stringent/otber standards 

17 

6 

3200 

400 

DL. 9-2r 23 

1. The Chief Environmental Engincer, Punjab Pollution Control Board, Ludhiana. 

f 

E- 2023 

Prescribed 
Standard 

6.0-8.5 
100 

30 

tseientifigoficer 

< 1000 

2. The Senior Environmental Enginccr, Punjab Pollution Control Board, Zoual Office-lI, Patiala 
Y The Environmental Engineer, Punjab Pollution Control Board, lRegional O lice, Fatchgarh Sahib. 

Asstt. Sciyntific Officcr 

408



1. Laboratory Sanmple No. 
2. ULR No. 
3. Name of' lndustry 

4, Name of Sample collecting Otlicer 

6. Type of Sample 
7. Date &Time of Sample collcction 
8, Date &Time of Sanple reccipt in Lab. 

PUNJAB POLLUTION CONTROL BOARID) VATAARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATER ANALYSIS REPORT 

9. Period of Analysis 

$. Designation of tlhe otficer authorizing 'Test Environnnental Engincer, Regional Officc, FGS 

10. Test Methods 

Results 
Sr 
No. 

|2 
3 

4 

5 

Parameters 

pH 
Total Suspended Solids mg/l 
Bio-chemical Oxygen Demand mg/l 
Total Coliform MPN/100ml 
Feacal Coliform MPN/100ml 

2. BDL means below detection linit 

- 22 

Endst. No: 37416 
A copy of the above is forwarded to the: -

E-2230-2231/ H.O.Lab. Monitoring/2023 

1. The Chief Environnental Engineer, Punja 

ULR-TC704518000000005937 
STP Khanna (29 MLD), Khanna 
Er. Rubal Goyal, AEE 

Grab 
01.02.2023 
02.02.2023 
02.02.2023 to 17.2.2023 

As per relevant parts of 1S:3025/1S: 1622 & 

Methods of APHA 

Inlet of 
STP 
7.9 
135 

113 

Outlet of 
STP 
7.3 

6 

1400 
180 

Preseribed 
Slandard 

6.0-8.5 

Remarks: 1. The prescribed staudards are as per notification no 138 dt 28.3.19. However, if any stringen/other standards 

have becn inposed by the Board, the same shall prevail. 

100 
30 

< 1000 

E- 2023 

Seientiie ofieer 

oteienorol Board, Ludhiana. 
2. The Senior Environmental Engineer, Punjab Pottuton Control Board, Zonal Office-II, Patiala 

A 

The Environmental Enginecr, Punjab Pollution Control Board, Regional Office, Fatelhgarh Salhib. 

Asstt: Scientific\ O fficer 

409



1. Laboratory Sample No. 
2, ULR No. 
3. Name of lndustry 
4. Name of Sample collecting Officer 
5. Designtion of the oflicer authorizing Test 
6. Type of Sample 
7. Date &Time of Sample collection 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATER ANALYSIS REPORT 

8. Date &Time of Sample receipt in Lab. 
9. Period of Analysis 
10. Test Methods 

Results 
Sr. Parameters 
No. 

2 

3 
4 

pH 
Total Suspended Solids mg/1 
Bio-chemical Oxygen Demand mg1 

Total Coliform MPN/100ml 

2, BDL means below detection limit 

-23 

Endst. No: 6/3/-33 

A copy of the above is forwarded to the: -

E-2394-2395/ H.O.Lab. Monitoring/2023 
ULR-TC704518000000006046 

STP Khanna (29 MLD), Khanna 
Er. Rubal Goyal, AEE 
Environmental Engineer, Regional Office, FGS 
Grab 
01.03.2023 
01.03.2023 
01.03.2023 to 07.03.2023 
As per relevant parts of IS:3025/IS: 1622 & 
Methods of APHA 

Inlet of Outlet of 
STP 
7.8 
240 
145 

STP 
8.0 
7 

7 

1700 

---End of Report--

180 

Prescribed 
Standard 

Feacal Coliform MPN/100ml 
Remarks: I. The prescribed standards are as per notification no 188 dt 28.3.19. However, ifany stringentther standards 

have been imposed by the Board, the same shall prevail. 

Dt. 

6.0-8.5 
100 
30 

< 1000 

dseieger 

E- 2023 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The Senior Environmental Engineer. Punjab Pollution Control Board. Zonal Office-ll. Patiala 

3KThe Environmental Engineer. Punjab Pollution Control Board, Regional Office. Fatehgarh Sahib. 

Asstt. Scien�ific Officer 

410



1. Laboralory Sample No. 
URNo. 

3\me of lndusry 
+. \ame of Sample collecting Officer 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAYN 
NABIIA ROAD, PATIALA 

§. Designation of the officer authorizing Test 
0. lype of Sample 

7. Date &Time of Sample collection 
8 Date &Time of Sample receipt in Lab. 
9. Period of Analy sis 
l0. Tes Methods 

Results 
Sr. 
No. 

WATER ANALYSIS REPORT 

Parameters 

pH 
Total Suspended Solids mg/l 
Bio-chemical Oxygen Demand mg/l 

Total Coliform MPN/I00ml 

-24 

Endst. No: 39294 
A copy of the above is forvwarded to the: -

h2739-2740 H01ab. Monitorinw202Es! 
ULR-TC7045|8000000006239 

STP Khanna (29 MLD). Khanna 

Er. Pritpal Kaur. AEE 

Environmenial Engineei 
Grab 

05.4.2023 
(06.4.2023 
06.4.2023 to |7.04.2023 

As per relevant parts ofIS:. 
Methods of APHA 

Inlet of 

STP 
7.0 
|18 
97 

Outlet of 
STP 
7.3 

---End of Report--

6 

2600 
180 

Prescribed 
Standard 

6.0-8.5 
100 

Feacal Coliform MPN/100ml 

Kemarks: 1. The prescribed standurds are as per notification no 188 dt 28.3.19. Ilowever, il ans stringentother standards 

b:c been inpoNcd by the Board. the same shall prevail. 

2. Isbl means belon detection liuuit 

30 

< 1000 

1. The Chief' Environmental Engineer. Punjab Pollution ('ontrol Board. I.uJhiana. 

2. The Senior Environmental Engineer. Punjab Pollution C'onrol Board. Zonal Office-|1. Patiala 

3The Environmental Engineer, Punjab Pollution Control Board. Regional Oftice, Fatelhgarh Sahib. 

Asstt. Seientific Ofrier 
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1. Laboratory Sample No. 
2ULR No, 
3. Nane of Industry 
4. Name of San1ple collecting Officer 
$. Designation of the officer authorizing Test 
6. Type of Sample 
7. Date &Time of Sample collection 
8. Date &Time of Sample receipt in Lab. 
9. Period of Analysis 

PUNJAB POLLUTION CONTROL B0ARD VATAVARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATER ANALYSIS REPORT 

10. Test Methods 

Results 
Sr. 
No. 
1 

3 

Parameters 

pH 

- 25 

Total Suspended Solids mg/l 
Bio-chemical Oxygen Demand mg/l 
Total Coliform MPN/100mi 
Feacal Coliform MPN/100ml 

Endst. No:/No7- of 
A copy of the above is forwarded to the: -

E-3013-3014/ H.O.Lab. Monitoring/2023 
ULR-TC704518000000006397 
STP Khanna (29 MLD), Khanna 
Er. Rubal Goyal, AEE 
Eavironmental Engineer, Regional office, 
Fatehgarh Sahib. 
Grab 
02.05.2023 
03.05.2023 
03.05.2023 to 10.05.2023 
As per relevant parts of IS:3025/1S:1622 
& 
Methods of APHA 

Inlet of 
STP 
7.4 
175 
134 

Outlet of 

-.-End ofReport--

STP 

E-2023 

7.8 
7 
6 

1400 
180 

Dt. 

Prescribed. 
Standard sd . 

6.0-8.5 

Remarks: 1. The preseribed standards are as per notification no 188 dt 28.3.19, However, if any stringentother standards 
have been imposed by the Board, the same shall prevail. 

100 
30 

< 1000 

1. The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal Office-I, Patiala 

The Environmental Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Asstt. Scientific Officer 
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1. Laboratory Sample No. 
2ULR No. 
3. Nane of lndustry 
4. Name of Sample collecting Ofticer 

Test 
S. Designation of the officer authorizing 

6. Type of Sample 
7. Date &&Time of Sample collection 
8. Date &Time of Sample receipt in Lab. 
9. Period of Analysis 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVA), 
NABHA ROAD, PATIALA 

WATERANALYSIS REPORT 

10. Test Methods 

Results 
Sr. 
No. 
1 

2 
3 

4 

Parameters 

pH 
Total Suspended Solids mg/l 

-26 

Total Colifor1 MPN/100 ml 

Feacal Colifoitn MPN/100ml 

Bio-chenmical Oxygen Demand mg/ 1 

Endst. No: )3S8fo 

E- 3279-3280/ H.O.Lab. Monitoring/2023 
ULR-TC7045 18000000006556 

A copy of the above is forwarded to the: -

STP Khanna (29 MLD), Khanna 
Er. Rubal Goyal, AEE 
Environnental Engineer, Regional Office, atehgarf, 
Sahib 
Grab 
01.06.2023 
01.06.2023 
01.06.2023 to 09.06.2023 
As per relevant parts of IS:3025/1S: 1622 & 
Methods of APHA 

Inlet of 
STP 

7.8 
110 
113 

Outlet of 
STP 
7.3 

6 

1700 

180 

Prescribed 
Standard 

Dt. 

6.5-9.0 

Remarks: The prescribed staudards are as per notification no 188 dt 28JADHowever, if any stringent/other standnrds have been imposcd by te 
Board, the san1e shall prevall. 

<100 
30 

<1000 

Sciendific Offeçr 

1. The Chief Environment Engineer, Punjab Pollution Control Board, Luhiana. 
3-6-23 

2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-lI, Patiala. 
The Environment Engineer, Punjalb Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Astt.Scientific Officer 
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1. Laboratory Sample No. 
2. Name of ludustry 
3. Nane of' Sample colleeting Oicer 4. Designation of authorizing Test 
5. Type of Sample 
6. Date &Time of Sanple collection 
7. Date &Time of Sample receipt in Lab. 
S. Period of Analysis 

9. Test Metlhods 

Results 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, UH ß 
NABIHA ROAD, PATIALA 

WATERANALYSIS REPORT 

Sr. 
No. 
1 

2 

4 

5 

Parameters 

pH 
Total Suspended Solids mg/l 

- 21 

Bio-chemical Oxygen Demand mg/ I 
Total Coliform MPN/100 ml 
Feacal Coliform MPN/100ml 

Endst. No: /6450sr 

-3557-35S8/ H.O.Lab. Monitorig/2024 ". 
STP Khanna (29 MLD), Klhanna 
r. Pritpal Kaur, AEE 
Environmcntal Engincer, Regional Offito 
Sahib 
Grab 
04.07.2023 

A copy of the above is forwarded to the: -

05.07,2023 
05.07.2023 to 12.07.2023 

Inlet of Outlet of 

As per relevant parts of IS:3025/&&Methods of APHA5 

STP 

7.3 
92 
87 

-.-End of Report--

STP 
7.4 
9 
6 

1400 

180 

DI, 

: ft: 

Preseribed 
Standard 

6.5-9.0 
<100 

30 

Remarks: The prescribed standards are as per notification no 188 dt 28.3.19. However, if any stringen/other standards have been inposcd by the Board, the same shall prevail. 
< 1000 

E-2023 

Seientiiejic�r 

1. The Chief Environment Engineer, Punjab Pollution Control Board, Ludhiana. 2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-II, Paliala. 3. The Environnent Engineer, Punjab Pollution Control Board, Regional Office, Fatchgarh Sahib. 

Astt.Scientific OffËcer 
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iwarej 

Laboratry Sample No. 

\ame oflndustry 

\ame of Sample colleoting Oieer 

Designation of authorizing Test 

$ Type ol Sample 
Date &Time of Sample collection 

Date &Time of Samnple receipt in Lab. 

LiFE 

UNJAB POLLUTION CONTROL BOARD 
VATAVARAN BIlIAVAN, 

NABUA ROAD; IATLALA 
WATER ANALYSIS REPORT 

8. Period of Analysis 
), Test Melhods 

Results 
Sr. 

No. 
pH 

6 

Parauncters 

Total Suspended Solids mg/l 

Total Dissolved Solids mg/1 

Total Coliforn MPN/100 m! 

Feacal Coliforn1 MPN/100ml 

-29 

\otc: BDL weans Beloy Method Wetectiou Limit. 

B-3740-3741/ L.O.L. Monitoring/2023 

STP Khua (29 MLD). hanua 

Br, Pritpal Kaur, AEE 
Environnmental Enginccr, Re: 

Sahib 

Bio-chemical Oxygen Demand ng/ 

Endst. No:/9/27-2 

Grab 
01.08.2023 
01.08.2023 
01.08.2023 to 14.08.2023 

Aa per relevant parts of 
1S:3025/1S:1622 & 

Methods of APHA 

inlet of 

STP 

7.5 

A copy of the above is forwarded to the: -

S02 

12 

Outlet of 

---End of Report--

STP 
7.6 

BDL 
652 

6 

1400 

180 

nal 0ficc, Falel1gath 

Preseribed 

Slandard 
6.5-9,0 

<100 

arks: The prescribed stundards are as per uotilication no 188 dt 28.3.19, However, if auy 
striugent/other standards b:ae bren inp 

ard. the same slhall prcvail. 

30 

< 1000 

2023 

Scientific Olicer 

1. The Chief Environment Engineer, Punjab Pollution Contro! Board, Ludhiana. 

2. The Senior Envircnment Enginecr, Punjab Pollution Control Buard, Zonal Oflicc-|1. P.: 

3The Environment Engincer, Punjab Pollution Control Board, Regivnal Office, Falclivar 

Astt.Scicntific 0Fficer 
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d .Nci it Software 

Fat Laboratory Sanple No. 
2. Name of lndustry 
3. Nane of Sample collecting Otficer 

4. Designation of authorizing Test 

3. Type of Sample 
6. Date &Time of Sample collectie 
7. Date &Time of Sample rciptIO 
S. Period of Analysis 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATER ANALYSIS REPORT; 

9. Test Methods 
Results 
Sr. Parameters 
No. 

2 
3 

|4 

pH 
Total Suspended Solids mg/1 
Bio-chemical Oxygen Demand mg/ 1 
Total Coliform MPN/100 ml 
Feacal Coliform MPN/100ml 

- 29 

Endst. No: 2402oy 
A copy of the above is forwarded to the: 

B-3938-3939/ H.0.Lab. Monitoring/2023 
STP Khánna (29 MLD) 
Er. Pritpal Kaur, AEE 

'Sahib 
Environmental Enginec;, Regional Office. Fal�baqrhs 
Grab 
01.09.2023 
01.09.2023 
01.09.2023 to 08.09.2023 

41Anlet of 
s per relevant parts of IS:3025/&Methocds of APH¢ Y 

STP 
7.0 
125 
115 

Outlet of 
STP 

---Bud of Report--

7.7 
BDL 

LiFE 

1400 

180 

Dt. 

Prescribed 

Standard 
6.5-9.0 

<100 

Remarks: The prescribed standards are as per notification 10 188 dt 28.3.19, However. if anxeiagcnt/otlher standnrds have been imposed 
by the B0ard, the same shall prevail. 

30 

< 1000 

E-2023 

Scientilfe Ofieer 

1. The Chief Environnent Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The Senior Environment Engineer, Punjab Polution Control Board, Zonal Offce-II, Patiala. 
3 The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Astt.Selentihc 

quut 
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1. Labortory Sample No. 
1. Nume of Industry 

3. Name of Sample collecting Qfficer 
+. Designation of authorizing Test 

5. Type of Sample 
6. Date &Time of Sample collectiou 

PUNJAB POLLUTION CONTROL BOARD VATAlARAN BHAVAN, 

7. Date &Time of Sample rececipt in Lab. 
8. Period of Analysis 
9. Test Methods 

Results 
Sr. 
No. 

1 

2 

3 

Parameters 

pH 

NABIIA ROAD, PATIALA 
WATER ANALYSIS REPORT 

Total Suspended Solids mg/ 
Bio-chemical Oxygen Demand mg 1 
Total Coliform MPN/100 ml 

Feacal Coliform MPN/100ml 

Endst. No: 2 6644-) 

Er. Pritpal Kaur, AEE 

A copy of the above is forwarded to the: -

E-4148-4149/ H.O.Lab. Moniuring/2023 
STP Khanna (29 MLD) 

Sahib 
Grab 

Environnmental Engineer, Regional ce. Fatelhgarh 

03.10.2023 

04.10.2023 
04.10.2023 to 18.10.2023 

Inlet of 

As per relevant parts of IS:3025/IS:1622 & 
Methods of APHA 

STP 

7.9 

115 

98 

Outlet of 

---End of Report--

STP 

7.8 

GLiFE 

7 

tostylo tru 

2100 

200 

DL. 

Prescribed 
Standard 

6.5-9.0 

<100 

Remarlks: Thc prescribed standards are as per uotificatiol I0 133 dt 28.3.19. Howcver, if auy striugeu/ollicr staudards Iiavc been imposed by the 
Board, the same shall prevail. 

30 

< 1000 

Scientiic Officer 

E-2022 

1. The Chief Environment Engineer, Punjab Pollution Control Bo:ard, Ludhiana. 2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-II, Patiala. 3The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Astt.Scicntific Ofticer 
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Lntern Sofiw 

I Laboratory Sunple No. 
2. Name of lndustry 
3. Name of Sanplc collecting Oflicer 

4. Designation of authorizing Test 

5. Type of Sample 
6. Date &Time of Sample collection 
7. Date &Time of Sample receiptin Lab. 
8. Period of Analysis 

9. Test Methods 

Results 
Sr. 

PUNJAB POLLUION CONTROL BOARD VATAVARAN BIHAVAN, 
NABIHA ROAD, PATIALA 

WATCRANALYSIS REPORT 

2 

3 

4 

5 

No. 
Parameters 

pH 
Total Suspended Solids mg/l 

-31 

Bio-chemical Oxygen Demand mg/ 
Total Coliform MPN/100 ml 

Feacal Coliform MPN/100ml 

Endst. No: 2737 

B-4347-4348/ H.0.Lal. Monitoring/2023 
STP Khana (29 MLD) 
Br. Sanatprect Singh, AEE 

A copy of the ab is forwarded to the: -

Environnental Engincer, Regional Offiehgarh Sahib 

As per relevant parts of IS:3025/1S:1622 &y 
AAoYAa) Methods of APHA 

Grab 
01.11.2023 
02.11.2023 
02.11.2023 to 08.1 1.2023 

Inlet of 
STP 

8.0 

128 

98 

Outlet of 
STP 

---Bnd of Report-

7.9 
7 

Litestyte tr 
Emviiorynt 

1700 

180 

Dt. 

Prescribcd 
Standard 

6.5-9.0 

Reinarls: The prescribed standards arc as pcr otilicativn no 188 lt 28.3.19. However, il any stringent/otlher staudards l:ave beeu inuposed by 
Board, the sanc slhall prevail. 

<100 

30 

< 1000 

Seientific ofiger 

1. The Chief Eavironment Engineer, Punjab Pollution Control Board, Ludbiana. 
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-II, Patiala. 

3 The Environment Enginecr, Punjab Pollution Control Board, Rcgional Ofice. Fatehyarh Sahib. 

Astt.Seientific 
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tion Contro 

1. Laboratory Sample No. 
. Naneof iudustry 

3. Nane o' Sample colloeiing OMicer 
4. Designation of authotiz ng Test 

5. Type of Sample 
6. Date &Time of Sampie collection 

7. Date &Time of Sanple receipt in Lab. 
8. Period of Analysis 
9. Test Methods 

Results 

NJAB POLLUTION CONTROL, BOARD VATAVARAN BIIAYAN, 
NAUA ROAD, PATIALA 

WATER ANALYSIS REPORT 

Sr. 
No. 
1 

Parancters 

pH 
Total Suspended Solids mg/l 

Bio-chemical Oxygen Dematxl mg/ l 
Total Coliforn MPN/100 ml 

32. 

Endst. No: 3/945-4s 
A copy of the above is forwarded to the: -

I:4505A-4505B/ H.O.Lab. Monitorinp/2023 
STP Khunua 29 MLD 

Er. Sanalprect Sinph, .AL;: 
Bnvironucnlal Engincer, Regional Orficc, Falcl1yarl 
Salib 
Grab 
01,12.2023 
01.12.2023 
02.12.2023 to 11.12.2023 

As per relevant parts of IS:3025/IS:1622 & 
Methods of APHA 

Inlet of 
STP 
7.4 

115 

95 

Oullet of 
STP 

.-End of Repor-

7.9 
6 

I700 

180 

Prescribcd 

Fcacal Colitoùn MPN/100! 
Renarks: The prcscribed standarús are as per etification no 83 dt 23.3.19. Huvever, ifany stringentWother stadurds havc becn iuposcd 

by the Board, the same shall prevail. 

DI. 

Standärd 
6.5-9.0 

<J00 

30 

<1000 

Scieui 

1. The Chief Environment ngineer, Punjab Pollution Control Board, Ludlhiana. 
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zoial Oflice-ll, Pati:. 
33The Environment Engineer, Punjab Pollation Control Board, Regional Office, Fatehgarh Sahib. 

Astt.5tcniieTeer 
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1. Laboratory Sanple No. 
2. Name of Industry 
3. Name of Sample collecting Officer 

4. Designation of authorizing Test 

$. Type of Sample 
6. Date &Time of Sample collection 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 

7. Date' &Time of Sample receipt in Lab. 
8. Period of Analysis 
9. Test Methods 

Results 
Sr. 
No. 

2 

3 

4 

Parameters 

pH 
Total Suspended Solids mg/l 

NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

Total Coliform MPN/100 l 
Bio-chemical Oxygen Demand mg/ 1 

Feacal Coliform MPN/100ml 

Endst. No: /506-0g 

Er. Pritpal Kaur, AEE 

A copy of the above is forwarded to the: -

E-4678A-4678B/ H.0.Lab. Monitoring/2023 
STP Khanna (29 MLD) 

Grab 
26.12.2023 
27.12.2023 
27.12.2023 to 08.01.2024 

A4S4 As per relevant parts of IS:3025/1S:1622 & 

Environmental Engineer, Regional Office, Fatehgarh 
Sahib 

Methods of APHA 

Inlet of 
STP 

7.8 

115 

72 

Outlet of 
STP 

---End of Report--

7.5 

LIFE 

7 

Lifestyta for 

180 

Dt. 

Prescribed 
Standard 

6.5-9.0 

<100 

30 

< 1000 
Remarks: The prescribed standards are as per notification no 188 dt 28.3.19. However, if any stringent/other standards have been imposed by the Board the same shall prevail. 

Scienieoiger 

Contro 

1. The Chief Environment Engineer, Punjab Pollution Control Board, Ludhiana. 

ution 

-ter ir. Softwa 

Astt.Scientitic 

2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-II, Patiala. 3J The Environment Ergineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 
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1. Laboratory Sample No. 
2. Name of Industry 
3. Name of Sample coliecting Officer 
4. Designation of authorizing Test 

S. Type of Sample 
6. Date &Time of Sample collection 
7. Date &Time of Sample receipt in Lab. 
8. Period of Analysis 

PUNJAB POLLUTION CONTROL B0ARD JATAVARAÝ BHAVAN, 
NABHA ROAD, PATALA 

WATER ANALYSIS RDPORT 

9. Test Methöds 

Results 
Sr. Parameters 
No. 

2 

3 

4 

1 pH 
Total Suspended Solids mg1 

4A 

39 

Bio-chemical Oxygen Demand mg/1 
Feacal Coliform MPN/100ml 

Endst. No: 50s . 75 
A copy of the above is forwarded to the:. 

E-4736-4737/ 
STP Khanna (29 MLD) 
Er. Pritpal Kaur, AEE 

Sahib 
Grab 
02.01.2024 
03.01.2024 

Environmental Engineer, Regional Office, Fatehgarh 

olution Contro 

03.01.2024 to 10.01.2024 

Inlet of 
STP 

7.4 

As per relevant parts of IS:3025/1S:1622 & 
Methods of APHA 

99 

77 

94000 

Outlet of 

STP 

7.4 

---End of Report--

10 

6 

LiFE 

200 

Lifestys To, 

Monitoring/2023 

Dt. 

Prescribed 
Standard 

6.5-9.0 

<100 

Remarks: The preseribed standarús are as per notification no 188 dt 28.3.19, However, If any stringentvother standards have been imposed by ihe 
Board, the same shall prevalI. 

30 

< 1000 

Seienalomcer 

E-2023 Osl 

1. The Chief Environment Engineer, Punjab Pollution Control Board, Ludhiana. 
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-ll, Patiala. 
3The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Astt.Scientific Officer 
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Eiboory Sample No. 2Name of Industry 
4. Designation of authorizing Test 

ontre 

3. Name of Sample collecting Officer 

5. Type of Sample 
6. Date &Time of Sample collection 7. Date of Sample receipt in Lab. 8. Period of Analysis 9. Test Methods 

Results 

1 

PUNJAB B POLLUTION CONTROL BOARD VATAVARi RA NABHA ROAD, PATIALA 
WATER ANALYSIS REPORT 

No. 
2 
3 

4 

Sr. Parameters 
pH 
Total Suspended Solids mg/l 
Bio-chemical Oxygen Demand mg/l 
Feacal Coliform MPN/100ml 

-3S> 

Endst. No: 416-l8 
A copy of the above is forwarded to the: 

E-4960-4961/H.O.Lab. Monitorir. STP Khanna, 29 MLD 
Er. Malkit Singh, AEE 
Environmental Engineer, Regional, Ot, Sahib 
Grab 

03.02.2024 
03.02.2024 
03.02.2024 to 08.02.2024 
As per relevant parts of IS:3025/1S:1622 a 
Methods of APHA 

Inlet of 
STP 
7.3 
118 
98 

Outlet of 

---End of Report--. 

STP 
7.5 

LR 

9 

6 

180 

Prescribed 
Standard 

Remarks: The prescribed standards are as per notification no 188 dt 28.3.19. However, if any stringent/other standards have 
been imposed by the Board, the same shall prevail. 

6.5-9.0 
<100 

30 
<\000 

Scienlie 
DI. / 

1. The Chief Environmental Engineer (Water), Punjab Pollution Control Board. Ludhia:. 2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Ofice-l. . 3The Environment Engineer, Punjab Pollution Control Board, Regional Office. Fatelh.. 
.! 

Asst. Scientific Officcr 
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LOLaböratory Sample No. 2. Name of Industry 3. Name of Sample collecting Officer 4. Designation of authorizing Test 

oftware 

5. Type of Sample 
6. Date &Time of Sample collection 
7. Date &Time of Sample receipt in Lab. 8. Period of Analysis 9. Test Methods 

Results 

PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, 
NABHA ROAD, PATIALA 

WATER ANALYSIS REPORT 

Sr. Parameters 
No. 
1 

2 

3 

4 

pH 
Total Suspended Solids mg/1 
Bio-chemical Oxygen Demand mg/ 1 
Feacal Coliform MPN/100ml 

- 36. 

Note: BDL means Below Method Detection Limit. 

Endst, No: 

A copy of the above is forwarded to the: 

Er. Pritpal Kaur, AEE 

E-5210-5211/H.0.Lab. Monitoring/2024 
STP Khanna (29 MLD) 

Sahib 
Grab 
01.03.2024 

Environmental Engineer, Regional Office, Fatehgarh 

02.03.2024 
02.03.2024 to 11.03.2024 

Methods of APHA 
As per relevant parts of IS:3025/IS:1622 & 

Inlet of 
STP 

7.2 

139 

112 

1,10,000 

Outlet of 

---End of Report--

STP 

7.7 

T: fEt: 

BDL 

LiFE 

6 

Lifestyle for 
Evirunnwnt 

180 

Dt. 

Prescribed 
Standard 

Remarks: The prescribed standards are as per notification no 188 dt 28.3.19, Howeycr, if any stringent/othcr standards lhave becn imposed by th Board, the same shall prevail. 

6.5-9.0 
<100 

30 

< 1000 

Seientifie ocer 

1. The Chief Environment Engineer, Punjab Pollution Control Board, Ludhiana. 

E-2023 

2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-II, Patiala. The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib. 

Oificer 
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,umo 

,,.,., 

To 

1. 

2. 

3. 

4. 

5. 

6. 

Subject: 

- J1, 
,4,,ntoc.UU, R .5} 6 

-CMt-DUI.IWI , ... -i(.....-J(Rlol"d) 

n 
lfRf'8'~-amr}f~ 

PUNJAB POLLUTION CONTROL BOARD 
,f;. LiFE 

Llfestylo for ,rv Environment 

The Executive Officer, 
Municipal Council, 
Khanna 
The Executive Engineer, 

REGISTERED 

Punjab water supply and sewerage Division, 
Ludhiana, Near Old Court, 
Club Road Ludhiana. 
The Executive Engineer, 
Divisional Soil Conservation Officer, 
Ludhiana 
The Block Development & Project Officer, 
Doraha, Dlstt. Ludhiana 
The Executive Engineer, 
Drainage-cum-Mining and Geology Division, 
Deptt. of Water Resource, Punjab 
Sangrur 
The Executive Engineer, 
Panchayati Raj, Zlla Parishad 
Ludhiana 

- Dated: I 11 / / 141 

Show cause notice for violations of the provisions of the Water (Prevention & Control of 
Pollution) Act, 1974. 

Whereas it Is mandatory on the part of the authority to obtain consent to operate of the 
Board u/s 25 of the Water (Prevention & Control of Pollution) Act, 1974 to operate an outlet for discharge 

;-r.- of effluents arising from its premises. 

And whereas, it is mandatory o~ .. the part of the authority to provide adequate and 
appropriate effluent treatment facilities, so as to contain the various pollutants In the effluents 
discharged by it within the standards laid down by the Board. 

And whereas, It Is mandatory on the part of the authority to provide adequate and 
appropriate disposal arrangements, so as to utlllze the treated domestic effluent in the scientific manner 
in compliance of Environmental Laws. 

. And whereas, Sewage Treatment Plant (STP) with a capacity of 29 MLD was 
commissioned at Bahomajra Road, Khanna based on SBR Technology In the year 2020. The STP is being 
operated by Punjab Water Supply and Sewerage Board (PWSSB) Department. And 
whereas, MC Khanna and PWSSB have not obtained consent to operate under the Water (Prevention & 
Control of Pollution) Act, 1974 for the STP and is currently being run without consent to operate under 
the Water Act, 1974. 

And whereas, an applicant has been flied by Sh. Avtar Singh, VIiiage Jhargari, Tehsil Payal, 
District Ludhiana In the Hon'ble National Green Tribunal, New Delhi vlde Original Application no. 
4·14/2023 titled as Avtar Singh & Others V/s State of Punjab & Others 

And whereas, the allegations of the applicant are reproduced as under: 
"Jargarl drain constructed by the villagers, crosses under the First Patiala Feeder Canal 

and outfalls Into the Lassara drain and that Lassara, which is a interstate drain, hos no out/oil and It has 
become o pond. Their further plea is that 29 MLD sewage treatment plant was constructed for Khanna 
Town bur the said STP plant Is not operating and sewage water is flowing to Jargari drain and finally the 
pipeline has been left open upstream of sip/Jon below the first Patio/a Feeder Canal which is not cleaned 
because the drain downstream of tile siphon I.e. Lassara Drain does 1101 have any outfall. Resultantly, the 

o191' 'ij'i3', 
VATAVARAN BHAWAN, NABHA ROAD, PATIALA 

E•mail: ppcbzop2@ymJil.com, Web: www.ppcb.gov.in 
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sao,, (-•cm O'I.Ol.lDll 1....-1 f P,p,IIMJ ,,_,,11 

flow of water is obstructed and the water stagnates in thc drain ,and further overflows and stands In thc fields of the oppllcants ond other residents of the area. 
The stagnating water Is leading to Kil/Ing/drying of the trees In the area and that the test report of the sample of the untreated water shows that BOD Level and Fccoi Coliform Level Is more than the prescribed standards. 800 Level of the sample· Is 55 mg per litre against the prescribed level of 30 ma per litre. Simi/orly, the Fecal Coliform Level In MPN/100 ML Is 94000 against the prescrlhed stanrlord of less than 1000. 
Since, there is no outfall for flow of the effluent, the untreated/partially treated effluent either keeps on seeping underground or getting stpgnated in the ponds or private land of the npp/icont and other landowners of VI/loge Jorgari which has become a constant health hazard." And whereas, the Hon'ble NGT vlde Its order dated 15/09/2023 has constituted a joint committee comprising of Member of the Central Pollution Control Board (CPCB), Secretary, State Pollution Control Board (SPCB), Secretary, Central Ground Water Authority (CGWA) ancl District Magistrate, Ludhiana. The District Magistrate, Ludhiana is directed to act as a nodal agency. And whereas, In adherence to the directives from the National Green Tribunal (NGT), a meeting was convened In the village of Jargarl by the Sub-Divisional Magistrate (SDM) with representatives from MC Khanna, Drainage Department, Punjab Pollution Control Board (PPCB) and thf? residents of Jargarl. During this meeting, It was collectively decided to conduct additional sampling from four designated points i.e Manhole rising main lkolaha, Manhole rising main Village Nasrali, Manhole rising main Village Jargari and the outlet of the Sewage Treatment Plant (STP). And whereas, according to the above said decisions, sampling was carried out on 05.10.2023 from above said points in the presence of officials of MC Khanna and the results arc tabulated as under: . ...... -· . •·· . 

S.no. Parameters OutletSTP Manhole rising Manhole rising Manhole Prescribed 
main viii. lkolaha main viii. rising main Standards 

Nasrali viii. Jargari 
l pH 7.7 7.6 7.6 7.5 6.0-8.S 
2 TSS 8 19 27 92 <100 
3 BOO 7 24 28 62 30 
4 T.Coli 1700 7000 7000 1,70,000 . 
5 F.Coli 180 2100 2600 70,000 <1000 

. . And whereas, the analysis results reveal that the concentration of BOD in the samples collected from Village Jargarl & concentration of Feacal Coliform In the samples collected from manhole of _Rising main Village lkolaha, Nasrali and Jargari are beyond the permisslble limits, as prescribed by the Board. • 
And whereas, SOM Payal instructed Regional Office, Fatehgarh Sahib on 11/10/2023 to collect the effluent samples from the manhole in ·VIiiage Jargarl, as the MC Khanna had closed tht? unauthorized Inlets. Accordingly, effluent samples were obtained from the manhole in VIiiage Jargari and sent to the Head Office Laboratory in Patiala and the analysis results are tabulated as under· Sr. No. Parameters Manhole rising main viii. Prescribed 

Jargarl Standard~ 
1 pH 7.6 6.0-8.5 
2 TSS 55 <100 
3 BOD 65 30 
4 T.Coll 2,80,000 . 
s F.Coll 94,000 <1000 

From above, It Is clear that the concentration of BOD and F.Coll are beyond the permissible limits as prescribed by the Ooard. 
And wher'eils, the analysis results of samples collected from the outlet of STP are within the permissible limits as prescribed by the Board. Further, It is Intimated that the Board has conducted 

,;p3,~aa 'ii'??i, i'i'!i" b, 
VATAVARAN BHAWAN, NABHA ROAD, PATIALA 

E•mall : ppcbzop2@ymall.com. Web: www.ppcb.gov.ln 
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sumpllna of STP on monthly basis a d I d • 

the I f > n ilS per I ie recor flle, the ar,alysls results of samples ·collected from 

out c?l O STI for previous 3 months are within the permlsslble limits. 

ofn 1 1 r Alld whernas, ii mel!tlng was again taken by the Sub-Divisional Magistrate with the 

2? / c il s o MC Khanna, lhl! Drainage Department, CPCB, PPCD BDPO and PWSSB on 20/12/2023 & 

Vlll 1
212023, During thl! meeting, It was decided that sampling ~ould be conducted from the ponds of 

. ill ne Jharnari, lkolaha .is well 'as from the manhole and Sewage Treatment Plant (STP). In accordance 

WI! l lhc decisions Ill d •• ti f 
27 1 

i1 c in 1c a oremenlloned meeting, sampling was carried out 01, 26.12.2023 & 

• 2•2023 ilnd lhl! results of sampling are awaited. 

f •. And whenm, lhe survey revealed that effluent from STP Khanna and untreated effluent 

roin Vil_laoc Jilrfiilri is ilccumuliltinc in Lmar;i Drain. The treated wastewater from STP Khanna is currently 

ll~hlr, di5chilrt.:ecl into Lmara Drain via a 17 km concrete pipeline. Additionally, Village lkolaha is also 

<iiScllarnlnc Its wastewater from two village ponds Into the pipeline designated for the discharge of 

treated effluent from STP Khanna, 

And whereas, the Department of Soll & Conservation has established a pipeline network 

prlm;1rlly deslcned for irrlnatlon wllh a capacity of 2 MLD. However, the remaining 27 MLD of treated 

Wilstcwatcr is currently accumulatlnc and stagnating In the Lassara Drain. 

And whereas, the MC, Khanna has failed to obtain consent to operate of the Board as 

required u/s 25/26 of the Water Act, 1974 and the Authorities have failed to manage the treated/ 

untreated effluent In an environmentally sound manner In compliance of the Water (Prevention & Control 

or Pollution) Act, 1974, as the same Is being stagnated in the drain and its surrounding area. Therefore, 

willfully causing water pollution In the vicinity, thus violating the provisions of said Act. 

And whereas, It has now been proposed to Initiate action against Authorities action under 

the provisions of the Water (Prevention & Control of Pollution) Act, 1974 after affording an opportunity of 

show cause-cum-personal hearing, due to aforesaid vlolatlons. , 

As such, you are, hereby, afforded an opportunity to show cause in person before the 

Chairman of the Board, In his office at Vatavaran Bhawan, Nabha Road, Patl;il;i on 19/01/2024 at 11.00 

AM to explain, as to why the proposed action under the provisions of the Water (Prevention & Control of 

Pollution) Act, 1974 should not be taken, failing which It will be presumed that authorities have nothing to 

say and the Board shall go ahead to take the proposed action under the said Act without giving any 

further notice/ opportunity. 
• 

~,,1\'>1 

Endst. No. 

Q Envlronm al En;l~eer(ZP-2) 

/,.;For & on behalf of Chairman) 

Dated __.,""'1-+'-i,........,, 

A copy of the above Is forwarded to the Environmental n lneer, Punjab·Pollution Control 

Board, Rcclonal Office, Fatehgarh Sahib for Information. It Is requested to get the letter delivered to the 

authorities throuch special messenger and he Is also requested to attend the hearing on said date . 
• 

~\\~ 

? Envl~n~~r(ZP-2) 

Jv For & on behalf of Chairman 

iJl:3'virn' u,'n, i'i"ur w, t&mli'sr 

VI\TAVAHAN DHAWAN, NABHA ROAD, PATIALA 

[·Ill.Ill: l'fKJlli.lil}.@.'llli~ Web: IVIV\V,jll\Cb.i;Qv,lp 
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PUNJA6 

No. 4173 -78 
To 

Subject: 

1, 

2. 

3. 

4. 

5. 

6. 

PUNJAB POLLUTION CONTROL BOARD 

The Executive Officer, 
Municipal Council, 
Khanna 
The Executive Engineer, 
Punjab water supply and sewerage Divislon, 
Ludhiana, Near Old Court, 
Club Road Ludhiana. 
The Executive Engineer, 
Divisional Soil Conservation Officer, 
Ludhiana 

REGISTERED 

The Block Development & Project Officer, 
Doraha, Distt. Ludhiana 
The Executive Engineer, 
Drainage-cum-Mining and Geology Division, 
Deptt. of Water Resource, Punjab 
Sangrur 

From the Board: 

The Executive Engineer, 
Panchayati Raj, Zila Parishad 
Ludhiana 

The following were present: 

Er. Lavneet Kumar Dubey, SEE, ZO-I, Patiala 

Er. Amit Kumar, EE, ZO-II, Patiala 

Proceedings of the personal hearing given by the Chairman of the Board for 
violation of the provisions of the Air (Prevention & Control of Pollution) Act, 1981 
to The Executive Officer, The Municipal Council, Khanna, The Executive Engineer, 
PWSSB, Ludhiana, The Executive Engineer, Divisional Soil Conservation Officer, 
Ludhiana, The Block Development & Project Officer, Doraha, Distt. Ludhiana, The 
Executive Engineer, Drainage-cum-Mining and Geology Diision, Dept. of Water 
Resource, Punjab, Sangrur and The Executive Engineer, Panchayati Raj, Zila 
Parishad, Ludhiana on'19/01/2024. 

Er. Vijay Kumar, EE, RO, Fatehgarh Sahib 

Erom the Authorities : 

Sh. Rajesh Kamal, Xen (PR), Ludhiana 
Sh. Gurpreet Singh, BDPO, Doraha 
Sh. Arpit Sharma, SDO, PRD 
Smt. Amitpal Kaur, SDE, PWSSB 
Sh. Ramandeep Singh, JE, PwSSB 

Sh. Harminder Singh, SDO, Drainaga, Barnala 
Sh. Prince Modi, JE, Drainaga, Barnala 
Sh. Harvinder Singh, SDSCO, Samrala 
Sh. Charanjit Singh, EO, MC, Khanna 

Awneunna Proceedings Chairman and MS -NEw 

Dated: 19024 

Rse 

VATAVARAN BHAWAN, NABHA ROAD, PATIALA 
E-mail :ppcbzop2 @ymail.com, Web: www.ppcb.gov.in 

LiFE 
Lifestyle for 
Environment 

The officers of the Board brought out that the Sewage Treatment Plant (STP) with a 
capacity of 29 MLD was commissioned at Bahomajra Road, Khanna based on SBR Technology in the 
year 2020. The STP is being operated by Punjab Water Supply and Sewerage Board (PWSSB) 
Department. 
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MC Khanna and PWSSB have. not obtained consent to operate under the Water 
(Prevention & Control of Pollution) Act, 1974 for the STP and is currently being run without consent 
to operate under the Water Act, 1974. 

An application has been filed by Sh. Avtar Singh, Village Jhargari, Tehsil Payal, District 
Ludhiana in the Hon'ble National Green Tribunal, New Delhi vide Original Application no. 414/2023 
titled as Avtar Singh & Others V/s State of Punjab & Others. 

"Jargari drain constructed by the villagers, crosses under the First Patiala Feeder 
Canal and outfalls into the Lassara drain and that Lassara, whlch is a interstate drain, has no outfall 

and it has becomne a pond. 29 MLD sewage treatment plant was constructed for Khanna Town but the 
said STP plant is not operating and sewage water is flowing to Jargari drain and finally the pipeline 
has been left open upstream of siphon below the first Patiala Feeder Canal which is not cleaned 
because the drain downstream of the siphon ie. Lassara Drain does not have any outfall. Resultantly, 
the flow of water is obstructed and the water stagnates in the drain and further overflows and stands 
in the fields of the applicants and other residents of the area. 

The stagnating water is leading to Killing/drying of the trees in the area and that the 
test report of the sample of the untreated water shows that BOD Level and Fecal Coliform Level is 
more than,the prescribed standards. BOD Level of the sample is 55 mg per litre against the prescribed 
level of 30 mg per litre. Similarly, the Fecal Coliform Level in MPN/100 ML is 94000 against the 
prescribed standard of less than 1000. 

Since, there is no outfall for flow of the effluent, the untreated/partially treated 
effluent either keeps on seeping underground or getting stagnated in the ponds or private land of the 
upplicant and other landowners of Village Jarqari which has become a constant health hazard." 

The Hon'ble NGT vide its order dated 15/09/2023 has constituted a joint committee 
comprising of Member of the Central Pollution Control Board (CPCB), Secretary, State Pollution 
Control Board (SPCB), Secretary, Central Ground Water Authority (CGWA) and District Magistrate, 

Ludhiana. The District Magistrate, Ludhiana is directed to act as a nodal agency. 

The allegations of the applicant are reproduced as under: 

In adherence to the directives from the National Green Tribunal (NGT), a meeting 
was convened in the village of Jargari by the Sub-Divisional Magistrate (SDM) with representatives from MC Khanna, Drainage Department, Punjab Pollution Control Board (PPCB) and the residerts of 
Jargari. During this meeting, it was collectively decided to conduct additional sampling from four 
designated points i.e Manhole rising main Ikolaha, Manhole rising main Village Nasrali, Manhoie 
rising main Village Jargari and the outlet of the Sewage Treatment Plant (STP). 

S.no. 

According to the above said decisions, sampling was carried out on 05.10.2023 from 
above said points in the presence of officials of MC Khanna and the results are tabulated as under: 

1 

2 

3 

4 

5 

Parameters 

pH 

TSS 

BOD 

T.Coli 

F.Coli 

Outlet STP 

7.7 

7 

1700 

180 

Manhole rising Manhole rising 
main vill. Ikolaha main vilII. 

7.6 

19 

MC, Khanna 
Proceedings Chairman and MS -- NEW 

24 

7000 

2100 

7.6 

27 

28 

7000 

2600 

Manhole 
rising main 
vill. Jargari 

7.5 

92 

62 

1,70,000 

VATAVARAN BHAWAN, NABHA ROAD, PATIALA 
E-mail : ppcbzop2@yrmail.com, Web: www.ppco.gov.In 

70,000 

Prescribed 
Standards 

6.0-8.5 

<100 

30 

<1000 

The analysis results reveal that the concentration of BOD in the samples collected 
from Village Jargari & concentration of Feacal Coliform in the samples collected from manhole of 
Rising main Village lkolaha, Nasrali and Jargari are beyond the permissible limits, as prescribed by the 
Board. 

SDM Payal instructed Regional Office, Fatehgarh Sahib on 11/10/2023 to collect the 
effluent samples from the manhole in Village Jargari, as the MC Khanna had closed the unauthorized 
inlets. Accordingly, effluent samples were obtained from the manhole in Village Jargari and sent to 
the Head Office Laboratory in Patiala and the analysis results are tabulated as under: 

Nasrali 
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Alater hanna 

|Sr. No. Parameters 

1 

2 

3 

pH 

TSS 

BOD 

1 

T.Coli 

2 

F.Coli 

3 

Manhole rising main vill. 
Jargari 

4. 

treated effluent from STP Khanna. 

7.6 

55 

65 

2,80,000 

94,000 

Prescribed 
Standards 

6.0-8.5 

From above, it is clear that the concentration of BOD and F.Coli are beyond the 
permissible limits as prescribed by the Board. 

<100 

The analysis results of samples collected from the outlet of STP are within the 

permissible limits as prescribed by the Board. Further, it is intimated that the Board has conducted 
sampling of STP on monthly basis and as per the record file, the analysis results of samples collected 
from the outlet of STP for previous 3 months are within the permissible limits. 

30 

A meeting was again taken by the Sub-Divisional Magistrate with the officials of MC 

Khanna, the. Drainage Department, CPCB, PPCB, BDPO and PWSs8 on 20/12/2023 & 27/12/2023. 
During the meeting, was decided that sampling would be conducted from the ponds of Village 

Jhargari, Ikolaha as well as from the manhole and Sewage Treatment Plant (STP). In accordance with 
the decisions made the aforementioned meeting, sampling was carried out on 26.12.2023 & 

<1000 

The suvey revealed that effluent from STP Khanna and untreated effluent from 
Village Jargari is accùmulating in Lassara Drain. The treated wastewater from STP Khanna is currently 

being discharged into Lassara Drain via a 17 km concrete pipeline. Additionally, Village Ikolaha is also 
-discharging its wastewater from two village ponds into the pipeline designated for the discharge of 

MC, Khanna 
Proceedings Chairman and MS - NEW 

The Department of Soil & Conservation has established a pipeline network primarily 
designed for irrigation with a capacity of 2 MLD. However, the remaining 27 MLD of treated 
wastewater is currently accumulating and stagnating in the Lassara Drain. 

The MC, Khanna has failed to obtain consent to operate of the Board as required u/s 
25/26 of the Water Act, 1974 and the Authorities have failed to manage the treated/ untreated 
effluent in an environmentally sound manner in compliance of the Water (Prevention & Control of 
Pollution) Act, 1974, as the same is being stagnated in the drain and its surrounding area. Therefore, 
willfully causing water pollution in the vicinity, thus violating the provisions of said Act. 

Accordingly, show cause notice for violation of the provisions of the Air (Prevention 
& Control of Pollution) Act, 1981 have been issued to the Authorities with an opportunity of personal 
hearing before the Chairman of the Board on 19/01/2024. 

The representatives the authorities attended the hearing and submitted their 
respective replies, which were taken on record. The matter was discussed and deliberated in detail. 

After hearing the officers of the Board and considering the facts submitted the 
representatives of the authorities the Chairman of the Board decided as under: 

The Executive Officer, MC, Khanna shall apply for consents to operate of the Board under the 
Water (Prevention & Control ofPollution) Act, 1974 & Air (Prevention & Control of Pollution) 
Act, 1981 to operate the STP's outlet immediately. 
The Punjab Water Supply & Sewerage Board (PWSSB) shall operate & maintain the STP 
regularly. & effectively, so as to achieve the prescribed effluent standards for all the times. 
The MC, Khanna shall submit a detailed Action Plan focusing on the strategic utilization of 
treated effluent from the STP within one month. This plan should explore innovative 
approaches for using treated water in construction, road dust suppression, dual plumbing 
and other municipal activities. The plan should include technical specifications, feasibility 
assessments and implementation timelines. 

The MC, Khanna shall install outlets along the pipeline that carries treated wastewater within 
one month. These outlets shall facilitate the use of treated wastewater for irrigation 
purposes by the local farmers. The MC must ensure that the installation of these outlets is 
done in a manner that maximizes accessibility for agricultural lands, while maintaining the 
integrity and efficiency of the pipeline system. The design and placement of these outlets 

VATAVARAN BHAWAN, NABHA ROAD, PATIALA 
E-mail : ppcbzop2@ymail.corn, Web: www.ppcb.gOv.in 

27.12.2023 and the results of sampling are awaited. 
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5. 

6. 

7 

9 

10. 

11. 

shall consider the ease of access for farnmers and the potentlal agricultural benefit5, 
promoting sustainable water use practices in the region. 

MC, KhannA 
Proceedlngs ('halrman and M9 -NEW 

The MC, Khanna shall explore the possiblity regarding extenslon of the plpellne connected to 
STP's outlet by atleast 500 meter Into the Lassara drain. This extenslon should be designed to 
ensure eficient dispersion of treated effluent, preventing any potentlal buldup or stagnation 
near Jharkaari village after getting approval of the dralnage department. The design must 
include hydraulic modeling to ascertaln the Impact on the dralin's flow characteristics and the 
surrounding environment. 
The Drainage Department shall carryout the de-silting of the syphon and starting point of 
Lassara drain, so as to facilitate the stagnated wastewater flow through the drain and shall 
submit the action taken report within 15 days. 
The Department of Soil and Water Conservation shall submit a comprehensive Action Plan 
for the construction of an additional pipellne to utllze the remaining 9 MLD of treated 
wastewater for irrigation purposes within a period of one month. The Action Plan shall 
include detailed project timelines, technical speciflcations with the existing infrastructure. 
The PwSSB is directed to ensure the integration and synchronization of Online Continuous 
Effluent Monitoring Systems (0CEMS) with flow meter data to the CPCB/PPCB Portals. This 
integration must f�cilitate real-time data transmission, ensuring data accuracy and reliability 
for regulatory compliance and monitoring. 
The PWSSB shall establish a routine maintenance and calibration schedule for the online 
monitoring systems. This includes ensuring sensor accuracy, data integrity, and system 
functionality to provide continuous and reliable monitoring results. 
Department of Rural development and Panchayat Raj shall be responsible for ensuring that 
no untreated wastewater from village ponds enters the STP-treated wastewater pipeline. 
The ponds in villages such as Ekolaha and Jarkhari are to be desilted and upgraded within 
three months using specified technology to meet environmental standards. 
Environmental Engineer, Regional Office, Fatehgarh Sahib shall calculate the Environmenital 
Compensation to be imposed on the MC, Khanna for operating its STP without obtaining 
consents to operate of the Board as required under the Water (Prevention & Control of 
Pollution) Act, 1974, Air (Prevention & Control of Pollution) Act, 1981 and causing stagnation, 
within 7 days. 

You are requested to ensure the, compliance of hearing decisions, within stipulated 
period and submit report at Regional Office. 

Endst. No. 4179 dated 

Environmental Engineer (ZP-) 
For & on behalf of Chairman 

1/2024 
A copy of the above is forwarded to the Environmental Engineer, Punjab Pollution 

Control Board, Regional Office, Fatehgarh Sahib for information and necessary action. He is 
requested to ensure the compliance of decisions of the hearing and submit reportat the eagiest. 

EnvirormentaBEngineer (ZP-1l) 
For & on behalf of Chairman 

VATAVARAN BHAWAN, NABHA ROAD, PATIALA 
E-mail : ppcbzop2 @ymail.com, Web: www.ppcb.gov.in 
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